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Mir, Actine Snepier @ Hon'ble Members, in mysuence of Rule 18 of the
Rimes of Procedure sud Conduct of Business i the | %aryaﬂa Legisizstive Assembly,
£ Brave 1o veport tiat e Governior was picassd (0 adaress e ifaryana LEE]M&HVE
Assembly at 2,00 P.M., today the 13th January, 2006 under Article 176(1) of the
Constitution. A copy of the address is Jaid on the Table of the House.

Mr. Speaker and Hon’ble Members,
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that the progress CONINUES Unabaied.

My Govermiment has in the past year endeavoured to establish a gevernanc
Famework free from fear and where the rule of law is paramount, Qur energies
are focused on the pursuit of a development agenda that will provide peace and
prosperity to all, including the disadvantaged and the marginalized sections of
societv, 1am happy to state that my Government has been suceesstul in oreating
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the right atmosphere for realization of the fuits of fris endeavour, The peaceful
conduct of elections to the Panchayad Raj Institutions in the State is 2 testimony
to my Government's intentions. The law and order has remained peacefil and
iy Government hay been sucozssfil in instilling 2 senpse of ssousity amengst the
citizens. There has been a marked fmprovement in the detection of sfences
against person and property. Varlous inlatives such as free registration of Flks,
quick redressal of grievances, ban on lowteries and  checks on comuptica has
made the police force responsive and visible to the citizentv of the State.

My Government aims to place Harvana as the foremost destination for
nvestment in the country. Economic progress is the only way through which
gainful employnent for all can be achieved. This requires the cnabling environment
- effective enforcement of law and order, adequate infrastructure and the right
policics. At the same time, economic progress cannot be sustainable uniess care
is taken of the poor and the disadvantaged.

MAJOR INITIATIVES

My Government took a mumber of historic decisions in the past year.
Foremost amongst these wag the decision to waive off power amears to the tune
of Rs.1800 crore. The issue that had caused the deaths of several fammers in the
past has besn, for once and all, conclusively settled. The farmers and the rural
foik of Haryana co-operated whole-heartedly to make the scheme a resounding
success. The previous Government made promises but failed to keep them. My
Government has undertaken bold steps to convert them into reality.

The intention of my Government has been to provide the farmer with the
due rewards of his labour. Consequently, my Govermment took a bold decision
to raise the State Advised Price of sugarcane to Rs.135 per quintal - the highest
in the pountry. This has been given a much needed retief to farmers who were
shifting away from sugarcanc planting due 10 its unremunerative prices. At the
same tme, e famner neads to be adequately compensated for failurs of crop on
acooun: 6f natural calamities, My Government has revised the nomas for pranting
reiief that is substantizlly higher than those prescribed by the Goverment of
India. This would insulate the farmer from the damage caused on account of
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" past caused serions concern to ihe farmers. Tt has alwo been ihe canse of
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potentiat of the area in mind, my Govermnent has 2uempred 10 2ive a just prive
for the land acquired by Govemment,  This infilative has also encourzzed
enfreprensurs W jcuk beyond National Capiial Reglon (NCR) sreas for seiting up
thetr units.  This would ensure balanced industrial develooment in the State.
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The New Industrial Policy, 2005, has given a new vision 1o industrial
development and investment activities in the State, The Policy recognizes the
fact that progress in future would emerge from the industrial and services sectors,
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The Policy, aiming to meet the coneerns of imvestors, has incorporated various
imnovative measures mothe administrative structure for speedy resolution of
investment applications. The Harvama Industial Promotion Act, 2005, while
giving effect to the Polioy. would expedite the process of granting approvals and
ganetiong. The Haryans Special Heonomic Zone Act, enactad in 2005, fupilimtes
the adoption of a clugter approach for promoting export related industries and
cervices, The success of This Aot can bt geuged From the fact that 25 many a3
ten $pacial Zeonomic Zones (SEZXg) have been granted inprineiple spproval by
the Government of India. [n addition, mega-SEZs are iikely to come up that would
boost developmeni activities o the State and eam foreign exchange for the
nation. My Govemnment has also simplified the process to obtain No-Objection
Certificatey (NOC) by industries in the State. Green Category industries with
invvesiment upto Rs.l erore in plant and machinery has been exempted from
consent management. However, my Government would not hesitate from taking
stringetit action agamst the viclators under various epviroumenta! Imws.

A Labour Policy has been anpounced by my Government. It aims io
maintain a balance between the imperatives of labour welfare and the requirements
of industrial proeotion, towards greater economic growth and creation of
additional emplovment opportunities. Through this Policy, my Government will
endeavour to modemise the funciioning of the Deparient, prevent ndustrial
strife and streamiine the implementation of labour laws in an atmosphere of

mutual trust.

My Government has also restorad the autonomy and independence of the
Panchayati Ral Ingtittions (PRIs) in the State by zholishing the Village
Drevelopment Committess. The PRIs are a thivd tier of government and the Village
Development Committees. The PRIs are a third tier of government and the Village
Development Committees, established a few years ago, were anp attempt to
abrogaie the congtitutional anthority vesied in the FRis

The Raiiv Gandhi Bdueation City is proposad to he egrablished tn KundH,
over 2368 acres of land, Yo act as a mulithinctional centre for assembling the best
educational institutions of international standards. The campus would act as &
nmuckeus of academic excelience providing a thruyt to the specialised manpower
needs of rapidly growing sconomy.

YRAR G THE SR OHYLE

The conundrom of poor secial Indiestors futanosed sgaingt papid eeonomic

progeess has baffled selontists and adminiztrarors alike, Distarbingly, Harvana

has witnessed 5 sharp decling in the sex ratio in the last decade upio 2007 and
this decline wag mors acnie in the age group of 3-15 yesrs. My Govemnhent will

" 3 . s . T, Ve nThocwlo Lo ol MO LT IE S L ]
make a congclous atempi (o remedy e suuation, Year 2000 shail bo obsorved

as the “Year of the Girl Child™ specifically focusing on improving the econoinic
and social states of girt children and women. Incentives shall be provided to
panchayats for ensuring 100% enrolment of girls in the age group 6-1d vears.
Girls’ Primary Schools in the State shall be fully electrified and provided with
functional toilets during this year. A comprehensive health check-up programme
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at the village jevel has been nfroduced focussing on Inpnunization COVersge,

treatment of anasmia, deworming and dental examination for girl children. Health

cards shall be issued to all gicl children uwpio the age of 18 vears. An additional
oooan ™

concession of 50%0 has been provided i the umﬂuuy bus p Paaiad isssed ool
tadents. A 1 pfo-nsmﬂ fo, 25% reservation for girlt in admission to technicat
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msm,utes auc! r.n,:,ihEdlma, mhey:& would together provided an Enpetus to girls
to pursue technical courses. A new incentive based scheme called "Ladli” has
been launched by my Government from 20th August 2005, An inceative of
Rs.5000 per vear for five years shall be provided to the family on the birth of a
second gird child, T appeal 1o members of this augnst Flouse to direct, propagaie
and participate in this ambitions programme, which with the co-opecation of all,
has the potential to remove the scar of adverse sex-ratio from the face of Haryana.

1=

While women have tadidionally been accorded a high place in our history
and eulfire, the economic and social status of rural women has not substantialiy
improved since independence. Miv Government tecognizes that society cannet
develop and prosper without according & proruinent place to women in fhe
arowth agenda of the State. Therefore, my Governtaent has taken a deqision that
transfer of property In a woinan's name would invite stamp duty at a rate 2%
lower than the normal stamp duty. Reservation of 33% of the houses floated by
the Harvana Housing Board for women applicants has been pmwdcd {or the first
time in the history of the State. The mother is the fivst teacher of any child, My
Government bhas 2lso decided to merge the nurturing and educational roles
performed by women by reserving 33% of the posts of teachers in Government
schools for women. This historic decision indicates true affinmative action which
should cause a social revolution in the countryside. Again, the Ladil Samajik
Surzksha Pension Yojana proposes o provide 2 pension of Bs. 300 pﬂr manth
to paroats wha have only girl children from the age of 35 ;cam nstead of €0
vears in oiher cases. The Indira Gandhd Trivadarstingd Vivalh Shegun Yojana is
being implemented 1o provide a financial assistance of Rs. 15,000 to Scheduled
Caste and Denotified Tribe familise and Re, 3100 1o othar families, living below

* the poverty line for the marriage of a daughter. Thus, the financial burdcn of the
marriage Df a girl bhouid no longer make the poor families to consider girls as

nmwanied.

been backbone of Harvans'
h=2s set abouai the sk of :"'tbt:wlu ihe crisiy of f_ur“tzs,mﬁ SIEES rvf land holdings
and stagnating crop productivity. Our concerted efforts swwards provision of
high quality agricuitural inputs to farmers has resulted in ali Ume revord 0 28 lakh
hectares being brought under cultivation during Kharif 2003, The resultant food
production in Kharif at 40.72 lakh tones is an 2l time record for ihe State.

Traditional marketing for agricuiture produce have besn called into guestion
by modern strategic and management practices. My Goveriunent recognizes that
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& new impenis for farming activities needs to be providad that would be henefinial

1o all stekeholdsrs, specifically the farmorn, As a consoquence, my Government
has recently inroduced ap amendment to the State Agniculture Produce Marketing

At by nroviding for an enabling provision for introducing contract farming in

tha Stoie It cao }-wn.\nno: tha hadig 'ﬁ“- an @Wrﬂfﬂﬂ ahia CC:}:TGC? laar 'h“g )
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availabde 0 oy farmers nformation on marketing opportunitics and
prevailing prices of agricultural commedities in various Josations within the
country and outside. This would help to hamness the potential thrown up by the
creation of agriculture commodity markets in India recently,

To promote crop diversification, my Government has established the
Haryana State Horticulture Development Agency. A provision of Rs. 20.37 rore
has been kept under the aegis of the National Horticulture Mission for the curren;
financial year. An snd-ro-end approach eovering produstion, post-harvest
management, processing and marketing would be adopted fo ensure mnereasing
returng 1o growers.

My Government has also undertaken a unique rogrammea for the confrel
of "Foot to Mouth diseass” of livestock in the State as a result of which the
incidence of the disease i completely under comtrol. This programme will
continme throughout the 10th Pivé Year Plan period. My Government hag also
opeied or uptraded 198 Veterinary Instintions during the year Z0405-06 to cater
the needs of the farmers and has planoed to open or upgrade 60 New Veterinary
Institutions during the vear 2006-07, '

INFRASTRUCTURE

- My Governmment is fufly committed to provide adequate and reliabic power
1o all categories of consumers in the State. The Construction on the 600 MW
Yomuna Nogar Thermal Pewer Project has besn gteried and s targeted o be
-,:ompiefﬁd b _/ I\/ arch Z00GS. Keenine in view e increasing demand as well as i

wrlapmt

4 and supply, iy Govermnent ans embarked upon

1"-
an amhmous plan. to add over 4000 MW of generation capacity in the State
sector as well as through private sector participation. In addition, arrangements
are being made for faciiitating generation of 1065 MW at Faridabad, 1080 MW
each at Hisar and Fhajjar and 1000 MW at Panipat, preferab]y through gas based

fpre JS':-;E': the meTeLang
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o %rengthan The transmlssmn and distribution system in the State, my
: ad 17 mew substaions and uu;;mef:ia._z 75 exish
substations, Censtrection of 63 new substations and augmentation of 38 exising
subsiations have been planned with an invesiment of around Rs, 700 crore which
will be cumpieted within next two ysars, 1o sireagthen the rural clectricity
distribution infrastructurs and realize the dream of providing electricity to all,

schemes worth  Rs. 77 crore have been sanctaoned under the Rajiv Gandhi
Crrameen Vidyulikaran Yoiana.

|

There is a need to look beyond waditional methods of power generation
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aird f5cus on non-conventivnal sources fur sustainable growth, My Govormmment
has formulated 2 pelicy onipowsr generation through non-conventions! sources
which would provids incentives for Investment in this area.

My Government belisves that a well-maintained, extensive road
ifrastroctare 5 essential for devolopment in the State. With tho potive and
continaous persuasion by My Governiment, the Government of India has provided
2 special focus in improving the traffic movement of the highways passing
through the State. The Mational Highway Aithority of fndia (NHAT) has awarded
a contract for an elevated highway for improving 10 km. portion of NH-1 passing
through Pamipat city. This will decongest the arterial road along the city of
Panipat and. prevent precions jives being lost due 10 fast moving highway traffic
aceidents. The widening of NE-22 from Ambala io Zirakpur is proposed to be .
extended 1o Ralka The Government of India has also decided to take up four-
faning of NE-16 from Delhi to Rohtaic Connectivity 16 Paridabad city is nroposed
1o be improved by the construction of an elevated expressway at Badarpur,
decongesting the present bottleneck in the approach to Faridabad from Delhi. My
Government is following an integrated appioach for construction of rail over-
oridges (RoBs) by prepatation of a master plan slong with a phased constriciion
plan. The construection of nine RoBs is underway and another nine are being
planned.

The Kundl-Manesar-Palwal (KMP) expressway is expected to be the
focns of development in the State and would bring about a fransformation in the
viliages snd iowns lovated along side. My Govermnent aims 10 &raw upon the
eCononiic potential unleashed by the constriction of the EXPTESSWaY LY prommoting
the integrated indusirial, commercial and residential growth in the area My
Government has initiated the process of land acquisition and construction work
is expected to start thervafier. :

my o s Ta 01 Tl W r L s TSt eo A . [p——
The Metro Rall Link Frojeot fom Deihl to Swreson o Ty vigorously

pursued with the Government of India and the Government of NCT Delhi.
Detailed Project Reports for Metro Rail Link to Faridabad and Bshadurgarh are
also under preparation at a cost of Rs. 137.50 iakhs,
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and in aceordance with our commitment, availability of water suppliss to southorn
Haryana bas been suitably enhanced. | would ke to inform you that there was
an iporcased svailability of 25% of cana! water in Xha 205 as compared 1o the

corresponding period of 2004,

My Government is determined to realize our full share of Ravi Beas waters
trough the 8.V 1. Canal ai the eartiest, We have demanded carly completion of
8.Y.L. Capal in: various forams and will stoutly protect the legitimate rights of the
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State before the Hon'hle Supreme Court of Indla. 1 apreal to all honourable
neernbers of this augnst House to stand as one fo snswre that the just claim of
Harvana is protected.

To provide a strastare for the equitable distribution of water, my f3overnment
bas taken up the construction of Bhakra Main Line-Hansi Branch-Suiana Branch
Multiotrpose Channel af 8 sost of Ry, 259 crore, The deeion and band acguisition
or the canal &f 2 very advanesd stage and the consiuction of this muitipurposs
channel i expected te be taken up very shortly.To utilize the swrplus water of
river Yamuna during the monsoon season, work on the Dadupur-Shahabad-Naivi
Canal project has been expedited. This project will recharge ground water in
Yarnmanagar, Ambala and Kurukshetra districts besides providing irrigation
facilities and relief to wbewell operations during the Khanf season,

My Government is preparing a comprehensive master plan for flood
control in the chronically flood affocied sreas of the Rontak, Taaijar, Bhiwani and
Hissar districts. The Cominand Area Development Authority is vigorously
pursuing the programme for water conservation through lining of field channels
and is alse taking up 2 bic-drainase project in order 1o reciaim some waier igged
areas of the State, ‘

RURAL DEVELOPMENT

My Government envisages that the panchayats shall be at the forefront
of rural development efforts in future. A Memorandum of Understandipg (Moll)
was sigined by the Chief Minister with the Minjster of Panchayati Raj, Government
of Indiz on 22nd August last ysar The Mol indieated the sommitment of oy
Govemnment to strengthen and empower the grass root democratic instittions in
Haryana with support from the Government of India, The exercize of activity
mapping to identify the funds, functions and functionaries that could be assigned
1 ihe panchayais has been initiated

Haryana State Emnloyment Guarantee Scheme, an fmportant initiative for
rura] employment and deveiopmeni, Is proposed to be Impiemenied on a cost
sharing basis between the Cemre and State Government. This scheme would be
launched n all Gram Panchayats of Mahendergah and Sirsa distdcts on Znd
February, 2006. Development works Hke water conservation, water

P T v G W SRR RO S T - p—
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owned by schednied castes and other rural poor, renovation of rradic

pedies, land dovelopmont, flood sontrol and protection wotks, raral comnactivity
ate. would be taleen un by the Gram Panchavats and ovhey implemeanting apencies,
previding gainfid employment to the citivens of these dietricts, Al the diszicrs
of Harvana are proposed to be covered in a phased manney, | may add that a spm
of Bz 113 crove ix alzo being provided for rorai deveiopment from the Local Ares

Development Tax (LADT) revenues.

My CGovemnment is commitied to providing adequate piped and safe
drinking water in all villages and towns of the Swte. Wa have identified 1971
viliages where the water allowance is lower than the desired norm of 40 liters per
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capita day (i.PCD). My Govemment is conunitied to achieve the nom in afi the
1971 water defictent villazes by March, 2008. In the curent financial vear, §410
villages are pianned (o be taken up for augmentation of water supply. Specia
pitention 15 being paid o the chrenleally watsr Jeficient arsas in Mewar
Asgistance has been obtafmed from vasious souvees by my Goverpment for

Eoa P S P 1 e T
sot of drinidng water suppl

avesting Bs. 218 orors augmentadon and Im
in the villages in Haryanz, imcluding Mewat.
INDUSTRIAL DEVELOPMENT

The pace of industrialization in the State has been tremendously acceierated
in the past vear. Since March 2003, 2n mvestment of over Rs77000 Crore has
catalysed in the State. A petrochemical hub s being established at Panipat to
promote and develop downstream industries based on the feedstock available
froim the Panipat O Refinery and its two associated mesa projects, the imtegrated
Paraxylene/Purified Terephtialic Acid as weil as Naphtha Cracker. An investment
of Rs. 30,000 crore is expected to flow into the State in the petrochemical sector,
My Government bas adopted cluster approach to mdusivial development in the
State. This approach results in economies of scale being achleved withomt
tmitations of size. In Haryana, where smail and medium industrics predominate,
the cluster approack would ensure Industrisiization concentrating on specific
sectors where the State has a combpetitive advantage. As a result, several
industrial clusters are being planred in the State - a Textile Cluster in Panipat with
an mvestment of Bs. 55 crove and a Light Engineering Goods Cluster in Faridabad
with g nvestment of R, 80 crove ave under development. An Auto Parts Cluster
st Gurgaon with fnvestment of Rs. 67 crors is also under consideration for
development,

For the promotion of the autormoebile indusy, the Government of India is
setting up 2 National Awtcmotive Testing and R and D InSastructure Project
(NATRIFY on land of A0 acras offered by my Govemment at s cost of Re, 400 crove
al IMT, Mupesar, The Natonal Instituie of Food Techioiogy, Entreprencursiip
and Management (NIFTEM) is being set up by the Government of india with an
investrnent of Rs, 350 crore, for which my Government hay offered 186 acres of
land at Kundli. My Government iy collaboration with Govermment of India is

(i QA S TR
i b@zu_ﬂu:\\:‘ﬁ.)‘ ey

v i mm ToTTh
Heu e e S o Ul R

my Giovernment ar

£3

My Government bas recently announced 2 poliey for eswablishment of
Technology Parks for providing considerable flexibility for investors. The objective
of this policy is alsv © promoie convergence of information Technology with
frontier technologies ifke Nanotechnology, Bio Technology, Mebile Computing
and Robatics ete.

Gurgaon has emerged as a preferred mvesiment destination for both 1.7
and ITES/BPO companies. My Government js planning $o set up a Hi-Tech
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Habitat Centre in Elecwonic City, Gurzaon for providing world-class facilities for
nurtaring the companies in the LT, industy.

The recent investment promotion tour to Japan mud Korea by the Chief
Mimister along with 2 business deiagation has brought to focus the industrial
spporfanities offered by the Stste. This visit has crystaliized info mvesimont
offers of Bs 2200 orore.

URBAN DEVELOFPMENT

My Government has taken sigmificant steps for the development of
Nationa) Capital Region. A global corridor has been planned on both sides along
the K. M.P. Expressway which would become the focus for all future development
activities, The enormous Sevelopment potertial thrown open by the implenientation
of the ¥MP expresgway is sought to be epcashed by the development of
‘industrial model townships, SEZs and new urban centers. Three townships at
Sampla, Samalkha-Gandur and Jahangirpur-Badli are in the process of Planning,
My Government also realizes that rapid urbanization is a natural coasequence of
economic growth. Accordingly, Harvana Urban Development Authority (HUDA)
wouid intensely focus on the Development of smailer towns which can spreac
fiye effert of urbanization evenly atross the State. At the same time, urhanization
shandd not result in the development of shum clusters caused by unaffordable
property prices. Therefore, my Government has decided that 35%, instead of the
sxisting queta of 20% plots in a scctor developsd by HUDA would be reserved
for ecopomically weaker sections of socicty.

My Government has attempted to provide 2 human face 10 development,
Consequently, HUDA has decided to reduce the penal rate of interest on
instalments from 14% p.a to 12% p.a. besides reducing interest on instalments
afier possession from 11% to 9 p.a. Further, it has been decided to charge simpie
imtzrest on the delaysd payvinent of hstalments aud enhanced compensation fum
3-4-2000 owards instead of 1-9-2000, My Govermnent would attempt to introduce
trapsparency and accoupiebility in HUDA by simplifyivg procedwres and
providing mformation readily through computerization of records.

i arn hapny fo Sizts ther with the fforts of my Govermment, Faridabad city
has been mcluded as one of the beneficiaries under the Jawahar Ial Nehru
Watinnal 1Trhan Renewal Miwisn, Pronocels S the oroper miTagtenctuTe

deveiopment of the city 10 ths sxient of Ha, 2064 crore have besn drawn up.

iy Govertiment has reversed the decision of the previnus Government to
sheiish oleht muticipul bodiss & the St kooping i view the wend n
srbanization in the State, My Jrovernmen! appreciates that without provision of
*’equate funds, whan development will only remain a slogan, Therefore, my
Soverseent has sosurad develution of Rs. 50 wiese i the Urbas Leczl Bodies
on the basis of recommendations of the Second 3tate Finance Commission. My
Gave—imcm has increased the share of Utban Local Bodies in ihe apportiomnem‘
£ihe Local Avez Development Tax. (LADT) to 50%. Accordingly, a sum of Rs

]]5 crore has been provided out of LADT funds during 2005-06 for taking up
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mifrastrictare development o urban areas. Proper utilization of the funds shall be
ensured for achieving appreciable improvement in the quality of Life for the urban
citizens in the State, ‘

TRANSPORY

' My Goverspnent is comrzitted to make incrensed efforis wwards providing
safe, efficient, rellable and eco-friendhy modemn tTatepert services 1o the users.
Duging the cwrent financie! year a sum of Rs. 10 crore is being spent on
renovation and upgradation of bus stands, workshops and sub depots over and
above the plan allocation. ‘Raen Baseras’ (Night Shelters) are being set up at the
vits stands located at important junctions for the passengers, who have to stay
ever-night. Two “Raen Raseras” have becorae functiopal at Kalka apd Ambala
Cantt. A new Juxury AC bus service 'SAARTHT has been started keeping in view
the needs of the customers. Abowr 500 buses are proposed to be replaced in the
current fimancial year and about 315 ordinary buses, mcluding CNG buses, will
be replaced during the next financia) vear, ‘

- My Government will also facilitate the process of public-private partnai‘sh.ip
in setfing-up modern bus stations and toll plazas on a Build-Operate-Transfer
{BOT) basis as well as introduction of smart cards etc. during 2006-07.

HEALTE AND NUTRITEON

Health care for all is one of the thrust areas of my Government. Qur
policies aim to provide universal coverage of efficient, reliable and affordabile
health services of acceptable standards especially to the poor and vulnerable
section of population. A nummbsr of policy iniatives have been taken to faoilitate
meaningtu! wtilization of funds resultng In Improved cmcomes in tarms of better
health indicators, An integrated mult! pronged strazozy has been chalked out to
adaress the probiem of Jimited reach of the healik delivery mechanism, A FDECial

af dnotih

v

Hous ig Heimg given fo noreae fhe persentage of fnstitutions! deliveries and
irpmoumization coverage to reduce maternal and infant morality rates. Infiastricture
is being strengthened with the sanction of upgradation of General Hospitals at
Gurgaon, rewari and Jhajjar and establishment . of ddditional Comraunity Health
Centres. A Coronary Care Unit has been sanctioned for General Hospital,
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The Ianani Suvidha Yhjana kaz heen lmohed rarmtly to enzhle wormen
fiving iz urbap sloms to avail of free ante-natal, defivery sad nosenatal services
from selected nursing homes. The Yojara aims to improve institutionai deliveries
apd safe delivery practices amongst BPL familics. Delivery huts are being
established iv provide round-the clock safe delivery services in rural areas. An
Accredited Social Health Activist (ASHA) would be appointed in every village
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in 2 phased manner to attend o health re uirements of expectant mothers and
B A P

post natal care a8t the vitlage level

My CGovernment realizes that health care expenditore is one of the vrincipal
causes of people lapsing imto poverty. Therefore, my Government has estabhished
an ATofys Kosh fo provide assistance to the poor to meel fhe expendiure on
accotnt of specialized health care needs. An inpovailve schome oalled "Vikain®
forging pannershly with private heelincare provicers hes boen launched 1o Mmect
the needs of the underprivileged sections of society.

Eradication of matputrition among children is one of the top priorities of
my Government. A sum of Rs. 68 crore has been provided for supplementary
nutrition in the financial year 2005-06 under the integrated Child Development
Services (ICDE) Scheme, Kishori Shakti Yoina and Special Nutrition Programime
for Adoiescent (iris. Supplementary Nutition to 9.33 iakh children between he
age group of & months 10 6 yeary s being provided. The "Best Mother”, and
"Best District” Awards have been Insiituted to tackle the problem of mdh‘zutnmm
and incentivise infant and child feeding with the objective of reducing infumt
mortality rate. The PRIs have hesn involved in the distribution of sssential
commodities uuder the Public Disiribution System to targetted BPL farpilies in the
State.

EDUCATION

My Government is detepmined to achieve Universalization of Elementary
Education through the adoption of a mission mode vnder the Sarv Shiksha
Abhiyan which provides that all children complete five years of primary schooling
by 2007 and 08 years elementary scheoling by 2014, To achieve this goal, various
innovative schemes havs been launched namely, the provision of froe stationery,
free uniform, Attendence Prize Scheme snd honzuriog of meritorious students.
With the chjective of imparting quality education to students throngh satellite
the EDUSAT project has been formniated 1o reach the remotesi parts of the Stade.

& rratinnal ad 41 Fibratan b I ] Pt o my T1rhers
Tva vopational education institdtes have hean UPErn ed as Dontres of Excollonse

and it is expected that five more instinutes wiil achieve similar status in financiai
year 2006-07. With a view to promoting women's Mgher education, a Women's
Univarsity is proposed o be established and a women's coliege has been sei up
in Jind, This Univm‘*sity wonld act a3 a pucieus of academic excellence pmwdmgz
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by which traditioually marginalized scctions of sodiety ¢an be Jed on to the paih
of progress. Consequenily, the “Dr Ampedkar Medhavi Chhatra Yojana™ has
been implemented from the current finaveial year in which 2000 Scheduled Caste
and 1000 Backward Class studenis who secure 60% or above marks m the
matriculation examination would receive a scholarship of Rs. 1000 per month in
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10+] and 10+2 classes. My Government also proposes to strengthen the social
security net provided to the aged. widows and disabled persons so that the
vulnerable sections are not left behind in the march to progress.

Haryapa has been ai the forefront in providing personnel to the ‘armed
forces of the country, The snrdy Harvatvi has always besn the ephioms of
vaiour snd courage in the service of the nation, My Government recognizes the
yeoman service rendered by the defence and paramilitary personnel from the
State and has infroduced a mumber of measures for their welfare. Ex-gratia
assistance would now be provided to central paramilitary persomne! who are
killed or disabled in action on the same terms as is being provided to defence
personnel. Defence colonies are planned to be comstructed ai Rohiak, Rewarl
Fenchlola, Yhaiiar and Jind and separate reservation has been made in allotment
nf p]otq for Group Housing Societies for service personnel apd ex-servicemen.

v Governmeni proposes o esiablish a National Defence Academy block at
Samﬂ{ School, Kunjpura at an estimated cost of Rupees two crore. A War
Museum will be constructed at Rewari to showcase the contibution of Haryana
to the defence of the nation. The pension granted to freedom fighters has been
enhanced from Rs. 1400 per month to Rs. 3500 per month,

My Government has rationalized the payment of unemployment allowance
through a new scheres known as the "Unemslovment Allowsnee for the Educated
Unemployed Scheme, 2005" which came into effect on 15t November, 2005, My
Government has also kept the welfare of the employees in mimd while formulating
poiities. The new ex-gratia policy has doubled the Gnancial assistance provided
to governneit employess who die while in service from Rs. 2.5 1o Rs 5 lakhs,
The eligibility norms have also been eased and ratiomslized keeping in view the
problems observed in the implementation of the old policy.

COVERMNAMNCE AND ADMINISTRATION

- The snactment of the Right to Iifoimation Act, 2003, is an atiempt iowards
bringing transparency and accountsbility in adminisiration. My Government
would zim and ensure that the Inplementation of the Act is done in right samest
in the State. A first step haq been taken with the constlmtmn of the nformation

& nmm:rnunn
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enaiie eitizens io approach the Comsmission for redressal under the Act, M Y

Goverrmnent has alse constinted the Third Finance Commission o mugmem

measures for devaltion of fimds to the Panchavati Ral Teatitttions and Urkan
Loegl Bodies in the Siate. A sum of Re, 100 crove hag been devolved to thess
ingtitions in the current {inamelal year Dased on recowunendstions of the
Second Finance Coiiiisgion.

The restructuring of Government departments has been at e focus of my
Government's efforts, to improving efficiency in Government’s functionmg. Efforts
are also being made o fill up vacant posts in critical depariments and agencies
of Government on priority basis,
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This August House in its last session had passed a resclution for the
essabiishment of a separate High Court ai Chandigarh for the State of Haryana.
My Government is committed to the resolution sud would make all attempis to
convince the Government of India to accede to this genuine demand.

Hon'bie hMumbers, { have dwelt upon various policies and weifare imeasurss
of my Governiaent. My Govermmest has taken 20 steps to ensure that non-
avaifabiiity of adequaie fimances doss not hinder the devely
The excise and tax revenue of the State has increzsed by 16.54%¢ in the last nine
menths of the current financial year, indicating a progressive tax policy with
offective implementation measures. Consequently, the size of the Anmual Plan
has been increased to Rs. 3000 crore, a 42% increase over the Plan size of the
Jast year. To make the policies elfective my Government has launched 2 frontal
attack on corTRption, & roof cause of misgovemancs in the previous regime. The
vigilance mechanism in the State has been strengthened to ensure that effective
chrecks on ooITUpE activitics sre manidained, We kave arvointed 5 Lok Ayukia io

act a5 a watch-dog of public interest,

l"’ IEEE ‘J.'. ‘.\!."J-'r- t-;‘!-ﬁ-!-b-

In conciusion, T would ifice to inform you el my Government profoses
to chart & "Vision 2020" for development and good govemance which would
guide the State on the path of prosperity and sustainable development. [ reiterats
the firts resolve of my Government in delivering the fruits of development to our
people. I hope that this Avgust House deliberates and debates the policies and
programmes of my Govermment to ensure the all round development of the State.

7 once again wish you all 2 constructive and fruitfial vear ahead of you.
May vour deliberations result in peace and prosperify t0 the people of the State.

Jai Bing !

BHER R
Mr. Acting Speaker : Now the Chief Minister will make obituary references.
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DRy, Aciiig Speaier : Honble Metnbers, under Rule 13(1) of the Risies of

Procedure and Conduct of Business i the Harvana Legisiative Assembly, T pominaig

ihe following Members io serve on the panel of Chalrpersons s
' 1. Dr. Raghubir Singh Kadian, M.L.A.
2 Shri Ar mgh Dangl ML A
i S Salbir Pal Shab, MULLAL

o

 Shri Batwant Singh Sadhaura, M.L.A.

=
ST TRl
Mr. Acting Speaker : Hon'hie Members, | have received a leter from Shri
Om Parkash Chantala, MLA, which is as under —
1 am to inform you that die to my iliness, [ am unabie to attend the ensuing
Session of the Haryana Vidhan Sabha.™
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Question is—
That permission for leave of absence for the current Session of
Haryans Vidhan Sabha be grantad,
Voices : Yes, yes.
The mation was carvied

[ s -
e gIRT S
e gRT Al fo o e wwnel
Mr. Acting Speaker : Now, the Secretary will make the announcement,

Secretary : 8k, Lhave to inform the House that the Haryana Heusing Board
(Amendment) Bili, 2005 which was passed by the Haryvana Legislative Assembly
during ite Session held in ! Dﬁf‘ﬁi‘ﬂbm‘, 2005 bas been aszanted to by the Governor.
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Transport Minister (Shri Randeen Singh Surjewals) 1 8ir, Theg to move...
Vhat this House agrees with the recommendations contained in the
Firzt Report of the Boeiness Advisory Commities.
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Mr. Acting Speaker : Hon'big Members, now we proceed with the next item
i.e. the Election of the Speaker. Now, a minister will tnove a motion.
Transport Minister (Shri Randeep Singh Surjewala) : Sir, Theg tomove—-

That Dir. Raghtevir Singh Kadian, a Mermber of the Haryana Legislative
Assembly, who is present in the House, do take the Chair as Speaker
of the Assembly,

Health Minister (Bahin Kartar Devi) : Speaker Sir, | second the motion
movisd by the Transpori Minister, .

Mr. Acting Speaker : Motion moved—
That Dr. Raghuvir Singh Kadian, a Member of the Haryana Legislative
Assembly, whe is present n the House, do take the Chair as Speaker
 of the Assembly.
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MRE Ating Speaker o ls there any other pro
Yoioes : No.

Mr. Acting Speaker : Since there is no other proposal, 1 declare Dr, Raghuvir
Singh Kadian, duly clected as Spesker vnanimously. (T humpmg) I request bim to
take the Chair.
(At this stage, Dr. Raghuvir Singh Kadian escorted by the Chyef
Minister, Transport Minister, Health Minister and Dr. Sushil Indora,
member of the Indian Nationai Lok IJai occupied the Chair,)
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Maj. Nirpender Singh (Dadri) : Speaker Sir, I take this opportunity to
congratulate you on your unanitnous election as Speaker of this House. | aiso take
this epportupity. to congratulate worthy Chief Minister for having chosen such an
apt candidate for the Speaker of this House. Sir, you have such vast experience in
the House, as WL]i ay being such a leamed person, { am sure you will put it to such
produce and give everybody a very fair chance and keep the high standard fiying
high of this Vidhan Sabha. I have knowr you over the last two years, | found you to
be a very just person a helpfiz! person, with fire in your heart and fighter to the Core.
I think and I feel that vou are an apt person to be the spirit for any newcorer to this
Vidhan Sabha. I pray to the Almighty to give you the courage and his blessing to
carry out the good works in the fashion that you are soing to do. [ also thank and
congratulate Sardar H.8. Chattha for being such a just Speaker and having carried
ot his duties in such a fine manner, Thank you.
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Mr. Speaker : Flon'ble Members, I am deeply grateful to all of you for electing
e for the constitutional post of Speaker of the Haryana Legislative Assembly of
this August House. Textend my thanks to the Leader of the House, Shri Bhnpinder
Singh Hooda, Shri Sushil Kumar Indora and all Hon'ble Members to elect me for this
post unanimously. You know the post of the Speaker is of great importance and for
conducting the proceedings of the House accoirding to the rules and conventions.
I certainly seek your kind co-operation from ali sides. T aysure you that I will actina
very impartial manner with free and fair intentions and I will certainty try my best but
nobody is complete and nobody, is perfect. T will try my best to come to your hopes
and expectations. In the end_1 again thank you all and pray to Almighty to give me
required strength in performing the functions and duties of this constitutional post
-of Speaker. also assure you that the traditions and the conventions maintained by
miy predecessor Savdar Harmohinder Singh Chatha. [ will try my best to uphold and
to maintain the traditions and the conventions so that the people of the State
watching everything of this House miinutely. T should pray again to the Almiphty
that provides strength and also sorts of other things which are required to maimtain
and to uphold the traditions and conventions of this House. Hon ble Members, I
again thank vou that you have elected me for this Constitutional post. Thank you
very mach.

W B A W T/ G T T S

Mr. Speaker : Now, a Minigter will lay/re-lay papcrs on the Table of the
House.

Transport Minister (Shri Randeep Singh Surjewala) : Su‘ Ibeg tolay on
the Table of the House—

The Administrative Reforms Department Notification No. 5/4/2002-
TAR, dated the 28th October, 2005, regarding the Haryana Right 1o
Information Rules, 2003, as required under section 2% (2) of the Right
to lnformation Act, 2005

The Administrative Reforms Department Notification No. 5/4/2003-
IAR, dated the 29th December, 2005, regarding non application of the
Right to Information Act, 2005 on certain organizations, as required
under section 24(5) of the Right to Information Act, 2005
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The Parliamentary Affaizs D artment Notlﬂcaﬁo {0, 5.0. 59/H.A.

1979/5, 872005, dated the Tst uglm,,mﬁi Tefatding the Haryana
Legislative Ass:zmbbf (Facilities to MembershAffiendment Rules, 2005,

as required under section 8(3) of the Haryana Legislative Assembly
(Facilities to Members) Act, 1979.

The Personnel Department Notification No. G 8.R. 3/Const./Art. 320/
. 2005, dated the 15th June, 2005 » Tegarding the Haryana Public Service

Commigsion (Limitation of Functions) Amendment Regulations, 2005,

as required under Article 320(5) of the Constitation of India. ’

The Personnel Department Notification No. G.5.R. 5/Const /Art. 320/ i
2003, dated the 20th fune, 2003, regarding the Haryans Public Service -
Commission (Limitation of Fumctwions) Amendment Regulations, 2003, N
as required under Article 320(5).of the Constitition of India.

The Personne] Department Notification No G.5.R. 18/Const. Art 320/

2003, dated 29th November, 2005, regarding the Haryapa Public Sérvice
Lommission (Limitation of Func[:mns) Amendment Regulations, 20053,
a3 required under Article 320(5) of the Constitetion of India.
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Mr. Speaker : Now, the House stands adjourned il 9.30 A.M. tomorrow, the
14th Janmary, 2006,

i (The Sabha then *adjoumed 1] 9.30 AM. on Saturday, the 14th
e January, 2006.
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